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CENTRAL AUMINISTRATIVE TRIBUNAL
ALLAHABAD BENCH ALL AHABA [

Original Application No.1133 of 2003,

Allahabad this the 18th day of September, 2003,

Hon'ble Mr.Justice R.,R.K. Trivedi, V.C,
Hon'ble Mr,0.R. Tivari, Member-A,

;
fi
ﬁ

Chanshyam Cas

Son of Shri Jhajan Ram

aced about 30 years

resident of G, No.65/3 MES Key Personnel Uuarter
Badaun Hﬂﬂd_'.- Bﬂrﬂlll}‘ cﬂntt....u”n..-applicant-

(By Advocate : Sri R.C. Pathak) &

Versus. ;

{ B Union of India through Secretary
Ministry of Llefence New (elhi,

2 Engineer in Chief
Engineer in Chief Branch Kashimir House,
.'q.thB' Dlﬂiﬂ, plDl NEIJ &1h1-110011.

e Chief Engineer, Centrel Command
Lucknow.
8, Chief Engineer

Eareilly Zone, Bareilly.

Se Commander WYorks Engineer No.1
lehradun Cartt.

6, Commancder Works Engineer (Hills)
[hhrad.lnt

csesesfBsponcents.
(By Advocate : Sri U,K, Pandy)
SUCRSOIERR
(Hon'ble Mr.dustice R.R.K. Tt#ivedi, V.C.)
By this 0.A., filed under sectioni19 of

Administrative Tribunals Act, 1985, applicant has pr ayed

for direction to respondents to declare the result of
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[ the test/interview held on 4/5,12,2000 for the post of

“ Chowkidar, G.l. Mazdoor, Safaiwala. Before coming to this
Tribunal applicant fi led a detailed representation for !

aforesaid relief before Engineer-in-Chief Branch, Army

Headquarters, 0.H.Q. P.0* New lelhi, copy of which has

been filed as Annesure=1 A, In our opinion, ends of justice
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shall be better served, if the respondnt No.2 is directed
to consider and decide the representation of the applicant

by a reasoned corder within specified time,

Hlf/ e The 0.A. is accordingly disposed of finally with
a direction to Encineer-in-Chief, Army Headquarters,

0.H.Q, P.O, Neuw felhi, to consicr and deciide the

representation of the applicant by a reasoned order within
a period of 2 months from the date of a copy of this order
is filed. To avoid delay applicant may file fresh cpy |

of representation aloncwith copy of this order.,

No order as to costs.
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Member-A Vice-Lhairman.

Manish/=




